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«A)o':\ No

Shri Ganga Ram,
s/o Shri Kjaley,

Ex.Casual Labour under

Inspector of Works,
Gajraula

r/o 1721, Tikona Park,
Gandhi Nagar,

De 1hi

And g8 others

Kaniya s/o Mangal,

Ex,Casual Labour,

Under Permanent Way Inspector,
Northern Railway, Hapur,

R/o Gali No,7, House No.524,

See lampyur, Delhi,
And 4 others,

3) _0.A,N0,2212/94

Shri Akhtar ,

s/o Shri Maseet,
£x, Casual Labour, :
Unde r Permanent way Inspector,

 Northern Railway,

1.

Hapur, v '

r/o H,N0J425, Gali Peershah,
Turakman Gate,

Delhi)

And 5 others

Shri Vijay Ram Singh
s/o Chhajju Singh,
Ex.Casual Labour under

Permanent wa{'lnspector,
Northern Railway,

Amroha

presen%ly working as
Casuzl Lgbour on
Construction site

with Mother Diary Zmployees,
CGHS Plot No.6,

_ Sector 5,

Dwarka Phase-l New Delhiy

And 5 others ,-
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5) _0Q,AN0,2249/94 \W/-’

Shri Jarif

s/o Waheed,

Ex,Casual Labour, .

Under Inspector of Works,

‘Northern Railway ,

Hapur, :

R/0 7, Staff uarters Jsmia Millia,
Jamia Nagar,

New De 1hi

And 2 others,

6) D.A.No. 2250/94

Shri Chhotey Lal,

s/o Shri Ram Prasad
Ex,Casual Labour unler
Permanent Way Inspector,

Northern Rail lwéy, Hapur,
Presently working at
€onstruction site of

Ganga TreveniCGHS, Plot
NoJ29/1, Sector 9, Rohni, De lhi.

And 6 others,

7) QoS eN0s309/95
Shri Lakhan Singh,
s/o Shri Phool Singh,
Ex . Casual Labour under
Inspector of Aorks,!
Gajrola, Northern Railway,
Working as Labourer at
IDEAL Fo~Cperative Group Housing

Societz, Plot No,l4in
Papp ankalan Dwarka Fhase-I,
New De lhiJ

And another

8)0Q.AN0.813/95 \

Shri Harkesh

s/o Shri Nathoo,
Ex,Casual Labour

Under In&‘:gector of Works,
Northern Railway,

Gajraula,
Presently working at
Plot No.24, Nav Sangam Group,

Housing Society ,Sect orm
Rohnini,De 1hi Ty 3

e i, cAppliCants .A;

B
Y Advoc ate Shri S.K.SMneyii
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l. Union of India through
Genéral Manager,
Northern Rallway,
Baroda House,
- New De lhi,

2, Rivisional Rallway 3nager
- Northern Rallway,
Moradabad J!

3, Assistant En ineer,
%Jorthern Railway, ;
apur,’ S0 cvaso e .Respondents .

By Advocate Shri H z(.zangwani.

HN'BLE MR. S.R.ADIGE, MEMBER(A),
HON'BIE DB, A.VEDAVALLI, MEMBER(J)

(RDER (CRAL

As these (As involve common questions of law and

fact, they are dlSpOSed of by this common judgment,

2, After he drmg Shri S,K.Sawhney for the appllcants_ :
and Shri H,K.Gangwani for the respordents, we find
that this case is fully covered by oyr judgment ,
dated 27,9,95 in T A .No.“2529/°4 Kaluwa & :)thers Vs
UDL  and connected case,% These Qs are also

disposed of in temps DfASald judgment, No costs,

e

{ DR, A, WDAVALJ.I ) ( 5.R,4D
MEMBER{T) ME %BL:R(A)
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